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This petition was filed way back in the year 2020 seeking construction of some
roads.

None appears to press this petition.

It appears that with the passage of time, the cause does not survive for
adjudication.

The petition stands disposed of with the observation that if the cause still
survives, the petitioner may approach the concerned authorities raising his
grievance, which shall be considered as per law but with expedition.

(Manish Kumar,J.) (Rajan Roy,J.)
February 20, 2026
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